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The Parliamentary Secretary to the 
Blinister of Finance (Shri B. R. 
Bhagat): Yes, Sir. Under the terms 
of the Loan Agreement between the 
World Bank and the Indian Iron and 
Steel Company, the Comoanv has to 
cxecute and deliver, if the Bank so 
desires. Bonds to the extent of the 
amount it withdraws from the loan 
account.

Dr. Ram Subhag Singh: What parti­
cular feature of this Iron and Steel 
Company has led the World Bank to 
authorize the Company to issue bonds 
to meet their foreign exchange require­
ments?

Shri B. R. Bhagat: The provision for 
bonds is a normal feature of all World 
Bank loans. Similar provision exists 
in other agreements for loans taken 
from the World Bank by the Govern­
ment of India.

Dr. Ram Subhag Singh: May I know 
whether these bonds would be taken 
up by Indian investors only or by 
foreign .investors also?

Shri B. R. Bhagat: As I said it is a 
normal feature of all loans granted 
by the World Bank.

Mr. Depuly-Speaker: The hon.
Member wants to know whether the 
bonds are to be delivered by Indian 
Investors only or by foreign investors 
also.

Shri B. R. Bhagat: It will be issued 
to the World Bank.
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Dr. Jaisoorya: What happens if
these bonds are not redeemed?

Shri B. R. Bhagat: So far no bond 
has been asked for and no bond has 
been delivered. Hence the yuestion 
does not arise.

Dr. Jaisoorya: Supposing they are
not redeemed, what happens?

Shri B. R. Bhagat: It is a hypotheti­
cal question.

Dr. Ram Subhag Singh: May I know
whether the loan granted by the World 
Bank to the Indian Iron and Steel 
Company would meet the total capital 
expenditure of that company or not?

Shri B. R. Bhagat: It is not rele­
vant to the question. The question 
relates only to the bond. ;

N a tio n a l  A rt  T reasure F und

*1092. Shri S. C. Samanta: (a) Will 
the Minister of Education be pleased 
to state whether the sum sanctioned 
to National Art Treasure Fund for the 
acquisition of Art Objects in 1951-52 
has been fully spent?

(b) How much was allotted for this 
purpose in 1952-53 and how much out 
of this has been spent so far?

(c) How many paintings and 
sketches have been acquired in 1952?

The Deputy Minister of Natural
Resources and Scientific Research 
(Shri K. D. Malaviya): (a) No, Sir.

(b) A  sum of Rs. 18,600 has been 
contributed by the Government of 
India to the National Art Treasures 
Fund but nothing has been ir-pent 
far out of this amount

(c) None.
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Prof. D. C. Sharma: May I know if
some of the rare paintings of the 
Kangra School will be purchased?

Sfiiri K. D. ’ Malaviya: That is 
suggestion and I would request the- 
hon. Member to pass on the suggestiom 
to me.
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Shri S. N. Das: May I know the 
extent of the contributions made to 
this fund by the various State Gjvern- 
roents?

Shri K. D. Malaviya: Various States 
have contributed to the fund duiing 
the last 2 or 3 years.

In 1950-51 the contribution fnDm the 
States was Rs, 16.000 and the Govern­
ment of India’s contribution was Rs. 
25.000. In 1951-52 the States contri­
buted Rs, 12,500 and the Government 
of India’s contribution was Rs. 11,500. 
In 1952-53, the States contribution 
was Rs. 17.000 and the Government of 
India’s contribution was Rs. 18,600.

Shri Ragrhuramaiah: May I 'know
what is the machinery contemplated by 
the Government for the purpose of 
spending the fund and for the purpose 
o f getting the objects of Art?

Shri K. D. Malaviya: It is the Pur­
chase Committee under the Govern­
ment of India which considers aU the 
proposals that come and make pur­
chases.

Shri V. P. Nayar: May I know whe­
ther out of this fund any money has 
b»̂ en spent for getting back oar Pea­
cock throne?

Shri K. D. Malaviya: As I said noth­
ing has been spent so far from this 
fund. There is a seoarate Budget 
provision and from that provision pur­
chases are made of objects of art.
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The Deputy Minister of Natural
Resources and Scientific' Research
(Shri K. D. Malaviya): (a) Attention
of the hon. Member is invited to tne 
Chapter on Education in the final re­
port of the Planning Commission.

(b) One of the schemes under the 
Five Year Educational Plan, is meant 
to work out the whole idea of Basic 
Education from the Primary to Post­
Graduate (training) level,' to develop 
suitable methods and techhiques of 
work experimentally and, by associat­
ing with it a programme of Social 
Education, to study its total impact 
on the life of the local community.

Grants have also been given to th'e 
State Governments for the improve­
ment of primary and basic schools.

The question of giving financial as­
sistance to States for their pro­
grammes Of the expansion of Basic 
Education is under consideration.
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